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SHRI P. SUNDARAYYA: The
Speaker himself has suggested to me
to make another effort, and before that
effort is made and the conclusion

reached, the police have come and are
doing these things and..................

MR. DEPUTY CHAIRMAN: I think no
purpose will be served by continuing this
discussion. The Hon. Minister is making
enquiries and will make a statement
tomorrow. So far as I am concerned, I cannot
ask the Speaker to withdraw his order. You
have to obey the order.

SHRI P. SUNDARAYYA: Can we not ask
the Government to withdraw the *police?

MR. DEPUTY CHAIRMAN: Unless the
Speaker orders, how can they, the
Government, do it? The Speaker's order has to
be obeyed as much as the Chairman's orders
are to be obeyed here.

SHRrI B. GUPTA: This is

MR. DEPUTY CHAIRMAN: Order, order.
I am not allowing any further discussion. Mr.
Narayana Pillai will go on.

SHRI P. SUNDARAYYA: All that I want to
know is whether the police are going to be
withdrawn from there or not. Tonight where
am [ to go? All my luggage has been thrown
out. What am I to do now? All my papers are
thrown out. By coming here tomorrow what
am I to do? I have to study my papers and we
have to sit in our houses and do it. The
Speaker told us—I myself telephoned him—
"Make another effort and the whole matter
will be settled." And we are in the process of
the thing and now this thing has come upon
us. Can they not at least withdraw the police?
It is the Government that now stands in the
way and not the Speaker.

MR. DEPUTY CHAIRMAN: If the Speaker
asks them to stay the order, they will stay
it. You have to
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approach the Speaker.

SHRI B. GUPTA: Will they stay the order if
the Speaker agrees to it?

SHrRI LAL BAHADUR: Oh
Everything depends upon the
er's order. If he modifies it.........cccueuueee.

MR. DEPUTY CHAIRMAN: Then, they
will certainly stay it. I can give you that
assurance.

SHRI V. K. DHAGE: But should not this
House have the protection of the Chair?

THE BUDGET (GENERAL), 1953-5* —
GENERAL DISCUSSION—continued.

MR. DEPUTY CHAIRMAN: You go on,
Mr. Pillai.

SHRI C. N. PILLAI (Travancore-Cochin):
How can I go on, Sir, when others are also on
their legs and speaking?

Sir, within the short time at my dis
posal it is not my intention to prove
into the budget figures or deal with
the financial stability of our country.
Many things have been said about
them and tears have been shed—
buckets-full of tears—for the common
man, the miserable plight of the agri
cultural labourer and the workers in
general. Some people hold vested in
terests.........

SHRI P. SUNDARAYYA: 1
like to make one submission .................

would

MR. DEPUTY CHAIRMAN: No further
submission, Mr. Sundarayya.
P. SUNDARAYYA: to

SHRI I have

MR. DEPUTY CHAIRMAN: Resume your
seat. I am not permitting any further
discussion of it. You have said enough.
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SHRI P. SUNDARAYYA: 1 have
not said  enough. If the Gov
ernment does not withdraw
the police immediately, we

by continuing here will not be doing
the right thing. It will not be in
keeping with our self-dignity to con
tinue in this House and as a protest
against this police intervention and
Government's  inability to even stop
these things, we are walking out of
this House.

SHRI B. GUPTA: It is scandalous, this state
of things that the Government has allowed to
happen.

(At this stage Shri P. Sundarayya and
some other hon. Members left the House.)

MR. DEPUTY CHAIRMAN: You go on,
Mr. Pillai.

{Shri Akhtar Hussain in the Chair.)

SHRIC. N. PILLAI: To continue my speech,
Sir. Even the most adverse critics of the
Administration and of this Budget will have
to concede that some real work of
reconstruction has been started in our land
and this when completed will change the
whole face of ou* country. Those who are
such admirers of what is happening in China
and Russia will then pause and look around at
what is happening in their own motherland
and they will admire the achievements here
also.

My complaint is, rather my anxiety is that
we have several irons in the fire and the
Central Government or the State Governments
can pay sufficient attention for the successful
completion of this programme. Sir, com-
plaints have been raised and criticisms have
been made in this House that there has not
been sufficient public support or public
enthusiasm for the big schemes of planning or
the Community Project works well underway.
Some people boast they are the custodians of
the so-called public support and they feel that
they can deny or grant it at their will. But, the
Party in power has also got some influence in
the country; they can also command some
public support. My com-

plaint is that the Government are not utilising
the support that is placed at their disposal. Sir,
either in Parliament or in Party meetings, we
are asked to go back to our State and offer our
support and cooperation to the big schemes of
reconstruction and the Community Projects,
but, when we go there and place our
cooperation at the disposal of the
Government, there is no one to accept this
cooperation. Sir, it is not the laxity of public
support; it is not the laxity of public
enthusiasm. People are willing to cooperate;
they are willing to offer whatever service is at
their command for the progress of the
Community Projects and the development
programmes but the Government have no
organisation or knowledge for utilisation of
these services and have no plan to make use
of this public support. I can cite instances
from my personal experience. Sir, I happen to
be a Member of the State Adult Education
Board, with a non-official majority and as
soon as the Community Projects were started,
the Board passed a resolution placing our
whole cooperation at the disposal of the
Government, but, so far not even a scrap of
paper has been sent to us by way of reply as
to how the Government are going to accept
the cooperation or how the Government are
going to utilise our support.

Again, Sir, I happen to be the Vice-
President of a Library Association controlling
something like 2,000 libraries in the State and
the Executive Committee met and passed a
resolution placing all our support at the dis-
posal of the Government but, there was no
reply from the Government. The Government
do not know how to utilise them. There is no
point in asking for public cooperation when
the Government are unable to utilise them.
That is my complaint; it is not the laxity of
cooperation from the public; it is not want- of
public enthusiasm but, when the cooperation
is placed at the disposal of the Government, it
does not know how to utilise the same. I can

cite many instances from my personal
experience it necessary. [ do not say that,
Sir, ina
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[Shri C. N. Pillai.] spirit of criticism or
complaint. I do not blame the Central
Government. I do not even blame the  State
Government. The whole thing is  a trial, an
experiment. The  State  Government is
expecting some kind of instruction from the
Centre or the Bharat Sevak Samaj. [do
not know which, as to how to utilise this public
cooperation that is placed at their disposal.
The instructions are always round the corner.
I am reminded of the famous  passage in
Tagore's 'Gitanjali', "It comes, comes,
but never comes". It has been stressed on the
floor of this House that many of the schemes
that are being carried out in the various
Community Project Areas have no reference to
the need or necessity of the people concerned.
I can say, from the experience of my State,
that several schemes which have been
launched in the State have absolutely no
relation  to the actual necessity or the need
of my State. Sir, we have been told that the
Government will always keep behind and the
people will be given the initiative Government
offering them  technical and financial help
whenever necessary. We have been told on
the floor of this House, in reply to a question
from my hon. friend, Mr. Mathai Man-juran,
as to what is happening in the Community
Project Area in my State by the Deputy
Minister for Planning that several wonderful
things are happening in the Community
Project Area in Travancore-Cochin. 1 have
toured the district and [ have seen some of
the villages where Community Project
programmes are going on. I understand, Sir,
that roads are being constructed and some
holes are being dug for compost manure. A
charka school was started but this was given
up as there were no  trainees. Sir, these
schemes have no relation to the actual
economic needs of the people in those areas. .

I may state with authority, from the
Government statistics of Travan-core-Cochin,
that there are something like 4,000 miles of
private village roads in Travancore-Cochin.
All these
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4,000 miles of roads have been built by
private effort. These village roads were built
by private efforts, private funds long before
anything was heard of these 'community
projects'. The-people have been requesting the
Government at least maintain them to save
them for decay. The Government is not able to
maintain them due to paucity of funds and
these roads are reduced to sand and dust. The
roads are going into decay. Why construct
more roads. I ask? The real problem is an
economic one. It is starvation, unemployment
of both educated and uneducated. There are no
schemes to tackle this problem. Unless this is
tackled, these projects. will be of no avail.

One more thing, Sir. When last time I had
the occasion to speak on the Appropriation
Bill I said that the distinction between Part A,
B and C States should be removed. These re-
presentations still remain unanswered. Have
any steps been taken to remove the distinction
between Part A, B and C States? Part B States
are under the terms of article 371 kept under
thraldom because administration is inefficient
in the Part B States. Mr. V. P. Menon the other
day in his speech at Ernakulam said that there
was practically no administration worth the
name in Part B States and if there was a crisis
the whole administration in these States would
collapse like a house of cards. Sir, for
argument's  sake concede  that the
administrations in Part B States are inefficient
and not up to the mark. When the Central
Government took over some of the
Departments in our State by virtue of Federal
integration we were so glad that the
administration at least of those departments
would improve. Our administration was
branded as inefficient and we were very happy
that the administration was going to improve.
From experience we find that the administra-
tion of these departments have only
deteriorated even though they are placed
under the old I. C. S. or the new 1. A. S.
officers. If you go to the Accounts Office or
the Income-tax Office, wherever, the position
is the
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same. If you want a bill to be pre-
audited in the comptrollers' office you
will be a fortunate man if you get it
back preaudited within three months
after sending it there and even for
that you will have to follow it and see
that it is pushed from table to table.
So far as the Income-tax office is con
cerned, the administration has
deteriorated. There has any
improvement in the of
these departments.

not been
administration

Sir, the budget shows that there is an
increase of something like 15 crores of rupees
in the cost of civil administration within the
last two years. Of course, democracy is a
costly experiment. If you want the luxury of
democracy you should be prepared to spend
more money. My complaint is that we do not
get 16 annas in the rupee by way of service
from the administration for every rupee spent
on it. Are we getting it? The administration of
these Central departments leaves much to be
desired in the States and it must improve.

I am not able to speak, Sir, and I resume my
seat.

SHRI RAJENDRA PRATAP SINHA
(Bihar): Sir, in the limited time that is at my
disposal I would like to make a few
observations, but I can only say very cursorily
what I have got to say. The Finance Minister
to my mind has presented a fairly satisfactory
budget. Tfcis was what was expected of him in
the present conditions. He can rightly feel
proud of the various achievements that have
been made in the many fields of industry
which he has enumerated in his budget speech.
He deserves our compliments for this
improvement in our economy.

But, Sir, there are many disquieting features
in our economy to which he has not given
adequate attention, or he has brushed them
aside as of no consequence. A period of
economic recession has set in after a record
production in many industries during the last
year. There is alreadya cry of

f over production and surplus in many
industries. Sugar has carried forward a big
surplus. According to the

1 Commerce Minister, in reply to a question in
the other House, cotton textiles have lost 21
per cent, of production, and cotton yarn has
lost 24 per cent, because of the accumulation
of stocks in the mills. The same is the case in
very many industries like jute and tea.

Then, Sir, we find that consumption has

lagged behind production as there

I is no purchasing power in the people to
consume the increased production. Our
exports have been falling. Then there are
other set of industries which have their own
difficulties and bottlenecks and which have
been  catalogued by the  Planning
Commission in their

I Industrial Development Report. The Planning
Commission have made specific
recommendations for each industry. But we
donotsee any step

I which the Government is going to take to
implement those recommenda-

j tions.

Then, Sir, as a consequence of this
recession in production there has been a
growing unemployment in every strata of
society, rural and urban, educated and
uneducated. Our Finance Minister does not
yet realise the gravity of the growing
unemployment. This deterioration, coupled
with the high prices, in spite of the fact that
the food prices have in recent months

! fallen, has worsened the economic condition
of the famished and poor rural population.
And we cannot hope to stabilise our
industries  with

I an impoverished population. We would like
to know from the Government what steps it
proposes to take to arrest this recession in
production, to  arrest this  growing
unemployment, and to increase the
purchasing power of the people in consonance
with ' the production targets set in the Plan.
Sir, we cannot allow our economy to take
care of itself in the laissez faire attitude. We
have got to plan for an export drive and
facilitate the industries to achieve the target
set in the

! Five Year Plan for export. And, Sir, unless
we maintain  our export, we
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cannot maintain the level of production that
we have achieved during the last year. Sir, we
have been caught in a deepening world
economic crisis and our export has suffered to
some extent on that account. But, in the recent
past our export has also suffered on account
of the indecisive attitude and the delayed
action taken by the Government in respect of
our export duties. My friend has already
quoted the instance of the tea industry and 1
think, Sir, that this industry had been brought
to this plight because of our indecisive
attitude. Our fiscal policy needs a careful
examination and I am happy that the Taxation
Inquiry Committee has been appointed under
the able chairmanship of Dr. John Matthai
and I do hope that it will examine our fiscal
policy thoroughly and make suitable
recommendations.

Sir, 1T would now pass on to another
important point and draw your attention to the
Fourth Report of the Public Accounts
Committee, 1952-53, in which they have
exposed another scandal of the Government
of India, namely, the import of Japanese
cloth. Sir, this gives an inkling as to the
working of the Government of India and how
our exchequer is being put to a great loss due
to the lapses and inefficient working of the
different departments. Sir, the Government of
India has lost to the tune of Rs. 55 lakhs on
account of this transaction in the Japanese
cloth.

THE DEPUTY MINISTER FOrR FINANCE
(SHRIM. C. SHAH) : Which was the year?

SHRI RAJENDRA PRATAP SINHA: That
is 1952-53. There was scarcity of cloth during
the end of the year 1946. Cloth was purchased
during 1947. I will quote from that Report. It
says:

"At no stage was the file or proposal
submitted to the Minister for his orders.
Certainly, the Cabinet has been unaware
of the whole transaction from beginning
to the end. To the repeated ques-
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tions of the Sub-committee, the
representatives of the Ministry of
Commerce and Industry were unable to
show any evidence that any statement of
the case had been prepared at any time or
that the implications of the scheme
studied in any detail either in a note or a
memorandum. All that was shown to the
Sub-committee were a few cryptic notes
here and there of lower officers who
seem to have taken the whole responsi-
bility in this case upon themselves."

Sir, it is a fact that the order was placed in the
year 1947. The Chairman of the Textile Board
advised and cautioned the Government with
regard to the prices when the order was
placed. The prices of the Japanese goods were
two to three hundred per cent, higher than the
Indian textile goods. But the advice of the
Chairman of the Board was kept back by the
Textile Commissioner of Bombay and the
Government of India sanctioned this without
any inquiry or without any proper
investigation as to the financial implications
of this case. Now, Sir, there are some other
sentences which I will just read out.

"The Sub-committee observe that
when it was known to Government by
July 1947 that the only way to get out of
the bad bargain was to export cloth to
foreign markets when the prices were
still high, all possible steps should have
been taken to expedite and complete the
disposal of cloth in the minimum time
possible. Government capital to the tune
of Rs. 6 crores had already been locked
up. The dilatory processes which resulted
in the disposal extending up to Novem-
ber 1949 have been responsible for the
loss of Rs. 55 lakhs."

Sir, this report further says thatRs. 15
lakhs are still due  from the
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firm of Banwarilal & Co. to whom Japanese
cloth was given on credit, and the Committee
was not satisfied whether the Government
made proper enquiries with regard to the fin-
ancial status and the business acumen and the
antecedents of this firm before giving goods
worth Rs. 15 lakhs to that firm. It appears
from the report that the man is absconding
and is not traceable. The Public Accounts
Committee have recommended a judicial
enquiry into this bargain. I earnestly request
the Government to institute a judicial enquiry
into this case. Now, I will leave the rest to the
House to judge.

I would also like to say something for the
consideration of the Defence Ministry. I am
told that the Defence Ministry is considering
the removal of the H. Q. of the Eastern
Command from Ranchi to Lucknow. As far as
my information goes, the H. Q. of the Eastern
Command was shifted to Ranchi during the
war years, because it was considered that
Ranchi was more centrally situated for the
Eastern Command and that it was the most
suitable location, taking military and strategic
factors into consideration. I do not know how
the situation has changed that Ranchi is not
considered now a suitable place for the
location of the H. Q. of the Eastern
Command. I understand that the decision is
based on the assumption that there was no
proper housing accommodation for the
location of the Command H Q. there. The H.
Q. has been there for some time and I do not
see what has happened suddenly that the
buildings there have been declared unfit for
the H. Q. to continue there. In this connection,
I would appeal to the Defence Ministry to
consult the Government of Bihar whether the
Government of Bihar can make available to
the Defence Ministry their buildings at Ranchi
which they use only for a few weeks in
summer. These buildings can be made
available to the Eastern Command H. Q. and
if the Bihaj Government agrees to this
proposal, I would earnestly request the
Defence Ministry to reconsider

their proposal, as Ranchi, in my opinion is

strategically and militarily a more suitable

place for the H. Q. of the Eastern Command.
SHRIR. P. TAMTA  (Uttar Pradesh):

=t Ao o =Y (TAT NIT)
I qEFEA, TS FT A0I9F TPRT
nd &1 fag &t gfer ¥ g 9= Wy
UF At fEaard a9z war A awa
) SEE F qwe & 9fg F fan
TH AT AT wraegwar gy ger fE
ug =1 9rg fF wmd wmr s & o
wiF3 # afew 37 41 98 F@F AT
arfed f& smar & ofEa &7 51 392
A AR TAR qF gwr  aga
& fou zod fraet sqaear & of 2,
WAAT F AW AT A F A
& fau 7 sygear € wdr 2, s
TAFT HEL W F747 T, T80 & @A
ATF AT 9, AT ORI R | %W e
¥ IATT T A9 Y AT AT A1 97 wTAW
grr fr ag awz 3 FARET v ad
gaar 2 |

AlET F9 F ST O AT 830y
H YGET ATX ¥3s FUT ©% #1E
gigr 7§ ¢ W WY #F aren aw
¥ic FUT =i ArE wAAE fEr
™OE | T OWANIT & Wi =w
¥ L a91g U A" IE FT WA
fr  war qr o gwi fam
AT @y § wx faatwr F7 3w
g 3T % fFar e R
FAEET W K 3 FIET Lo AA
1 Fdr g1 Sy | gEE wg #r
9 91§ F A 70 g 99 F wrow
Y FUE Yo T KT AA ag AT |
T AT AN F W § A9 § FUE
Y AT A & YR ATH A AT g
WAy | IH AYE 9T A9 912 FT
F9E 7 T 799 F7 A9, GF ggfaa
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a9E g WIAM W qF UF qEW F(
arT g

gl ¥ &1 Afma g gEAdiy

AT #Y agaar o fewr gur ¥ )
W ANET § U 4€r W @9 g
ar W& 1 ag wawE fear smar
g f& guadia  Fissr & sifag
F7a & fog® 1 a9l § <eo FAIY
a9 g1 E T T qIE & o aF
Yoo HIIE TGAT WIT &F FFT WY
HIA AT &1 a91 § f,000 FUE HIT
g% /T \ #g Wy 3 fF oawd
wIr g €9 & faw enal & ogat
FET E, I WA F T GHAAq Aol
T @ e &/ 90 qEg # wwar
o\ #@ra A1 I F gAE ¥ FeEr
& FH AT Al (HT ST qFar
T A & faure & w9 4 a7 "yl
oY f =% a9 F1E 7 FE AT F A0AT
STET AT WET #40 ° afz gl
o ¥g a4 ggwar # a9 & fF
5N A9E H F1E TUT HT @9 §1 §AME
qE OWET 2 | T OFAW TH AWE
1 =9 WT &, amfal 7 aw
§ A% Y wAGT F7 HIT F & A
T @ T AT A TH WA Ay
A g Y

sv afg 7 @9 = @mrw &
A A gAT & 1 Ag WY g9 &1 fasy
2 (% TAFW 379 W AAFT X7 F2 AV
maﬂﬁlﬂ%mi’ﬁoo%m
¥,200 FT &1 7% 2 #1T "qaa af@r
% fau ag 2z A @WH 9,00 ¥ 5,700
Fx fagr wm & T aE A &2
§ 9 3 F wo gure ofcardd &1, W1
weqw Al F @ gh, faasr zal
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T 97 wfgw wfeart F wrw agy
gt 2, wea faddr #wie § fam
HAT ST F 9GAROE |

W FATAT A1 F 2@ 9T W1
fram w7 2 Sa1 W9 Qo4 wTAy
qf 2T ¥ 5o To g za X faaT
T E | IE FH! FT 9EEA & I
T ST fFar ST A T 9
TUR AT HAT F AT F O oHIA
fraria @maw @A 7 ggEar faadr o
UF ATAG GEET G0 qE w1 a7 97
f& = zz ¥ Fw ofgwl dma &
AR T SATET HAEr g W zfiee
& M &1 BAI AE EET | 99
7R 9% & | 2 o fefr
fasia wra F1 AT9 9g=ar @ av AE@
afer g9 a1 |1t 3@ & arg #1 araa
w8, 4 fggee & @A el
& W AT AT § TAAT § A8 7 fadr
fl 9T F T At F4T A &0 1 gHar
geu W &1 0% WA T gEET
aREglEl F1 3 FALE |

A4y Fq ST g A9 A Rl
wE & 97 92 & B dawe aewr =,
F=9) % fay gvq @i &1 F 9T o
2 formrr wyrar A et & o i v
F1 g7 w€r al # T o ad
oIz 4 70 FAY & Qg FW 4

T A9z | fadmE qrEer § &7
qfz &Y egaear A g R fRw ¥
oA AT sArEeEs faere gmwiyat
q F¢ Jg g #f grfa o wdm
SFAr &1 AgT gy wT 7 fEEr wwe
F1 & gomw | v q gard
& oft &1 5T 9 9oz 57 W qfz A
T T wTafe ¥ faami gy
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i qEER & faq qfgq & =faw
a faet o god o ST wraRr
EIIT WX & a1 @a F19 |

= A &) weEE AT an F A
7 gfa ssefy af & W e
Y v § fF Tt ww ww SeEr
9T TEAT, qZ W AT FT AT |
9 afe g fawmr &t wg 7 AT
& WIEEl F1 3@ 9 a1 Frd oy safe
g fawrr gror &7 € agEd %1 wia-
aFq T ATATAN | I fAATT WA
eYo-y?  § AT £f A FW
FTOATET AT 4T | T LEUR-UR
¥ gg 912 & WW 333 FUE F
mE WY AT (843-4¥ fo W 4T W
IFUF s=ATE g | W OAE
# g fawmr & 1@ qEAE gar
FAT AT TR 2 | AR AT FTE oA
a1 wraw ZEn f oF g § A
ad & @ & uw W ¥ g@d 9w
A% WA §, FOT A7 Fwa @i F
ag UF wrAr ¢} O o fF areewe
Fama A qar2 1 M aw ¥
uF W 97 9T oF oW § @l
w414 A% % 99 F1 WEaT @+ 19
wrT ey ot gEr 2 o fF fam
w1 ot o ¥ wEgA T o A
yqif frfawar 81 WAR T TF
ST o F1 UF WE q A g
% W W faamr &1 ¢ s wy, 9rE #5
AFET 1T 21 T avg ¥ g
fazr & ¢ ®o 9% WA 3¢ 1€ @
2141 &, 54T Higad §1 ATAEAT ger
qg ¢ ®o & Wo o q1f | far oreed
fafzzat § =rF fowrr & ow ad &
ot 2T AT & ag W & wac 7
P FUT Y% WIE AW TET 0T g
T 777 ¥ qwewE dwe 6 oAl
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& g faamr &1 w197 @A @l
9% W E | FHT AFTT UF HEEr]
FUF WA H L AR T AA A
L WA 2o ar€ FT "Al g § wafw
wEAIT w1 Aggw W1 foar smar g ag
fed 3arE Y &1 z@ avg ¥ fas
AT A UF WE ¥ @
S ® WA W =S fawum F1 aramEr
{ FUT IR AT@ TIG AT AFEA
P Tz e g wgga
AFIE TR WHX  TAT SAar
T¥ qE TR WIT I G G290 Al w9
W g WS et v s i
WAl A E | wHT A1 qweaTE,
faerer &1 siwan 8, 11T IF weEw
gar gfgadigfd

qff  # am wmw zga aw o
zafan F uF Z1 @ FIT WT FEAT
IEAT E | TH AW FI @A F WAT
g & 5 (eu3-uv & 9w-fzg @t
F fau 3¢y #7007 wmr Afgw &\«
foar T | T wH ¥ weae faw @
feromrt grer e 9 B fyo AR
I9-I9ATAT FTAT A7 sAgear 47 aE
fsraw g (Communication )
fafrdt & w2z § o, 5% wre ofimEEt
e/ 9%, vadew fafadt 7 9y,
waw #fafaw fawamt § o7 suawf
ww fd add ) wwe g o
¥ sgrar e wefadr e § @
TEE TEENFAT S FOT 3 A
2 zoogwm Eaow fafwwm weli @
yy famra Tod 99 @Y E 1 ST
g7 7 & 7 Azt &Y s $1 e
FAT AT ATH IH IZET FT ATA F
¥ fau @ s w9 fFAT ST @
21 T oam Fr fowma £ w2
f =0 § e 71 90 agAw 9@ A
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9T E | 9 oTEw fAu ag gwa
9 Fwar f& gT aefe ofan &
TF TURAIAT ATHT AT FHE
e 917 f9aq ga3 F "79w HWi
ST AT WATHT ¥ oAger v gl
ot 5 53 w0t Y QU w9 F oww
AR Az A9 f& A7 gurE w7 &
W W A EET @9 g & 9w
9 IER AT 2 | 7 T4 qq &
AR ZW 9a ¥ ¢ | zafaAw o
TSI #T g FT T AT qEATCr
¥ frawe s wwar =ifzn ifs
AT ARIST & OTAT § 9 HIT A1 w57
FgAT ATEAT 4T AZ1 FFa |

[COUNCIL]

[For English translation, see Appendix IV,
Annexure No. 72.]

SHRI DHARAM DAS (Uttar Pradesh): Mr.
Vice Chairman, the Budget, on the whole, is a
satisfactory one. It is a Budget with a go-ahead

signal for an all-round development of  the
country. The taxation proposals do not call
for any serious  comment. Under the
circumstances, some  hon. Members in the
Opposition  have taken to a wholesale
condemnation of Government policies and
programmes. Some have gone to the
extent of attributing motives and casting
aspersions. They see nothing but decay and

death all round as a result of Government's
policies. I submit, Sir, that our friends' reading
of the conditions of the country is definitely
wrong. It is out and out a travesty of facrts. In
order to have a correct view of things, we
should see them in their proper perspective, that
is, in the present case, in the background of the
conditions obtaining in India and abroad during
the last four or five years. Visualising the
situation through which we have passed
during the last four or five years  and the
amount of work that we have done during that
period, we will be irresis-tably driven to the
conclusion that our *Government has sufficient
achieve-
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| ments to its credit both in domestic and foreign
affairs and the allegations of the Opposition to the
contrary are

i not well founded.

On the attainment of Independence in August
1947, we found ourselves confronted with a
huge problem, the solution whereof was difficult
to find at that time. There were questions of law
and order, of shelter and  resettlement of the
displaced persons, of uncertainty of the  future
of  the Princely States, of deficit of foodgrains
and raw materials, resulting from the partition of
the country. We had numerous other problems
which need not be enumerated here.  Then crop-
per up the Kashmir question which added to
the troubles and misery through which we
were already passing.  Later, the international
situation deteriorated and we had the Korean
War. We have fortunately kept out of it, but, it
has been hanging on and we have had its adverse
effects.

We find, Sir, that a few years beginning with
1947 have been the years of unusual hardships
and enormous difficulties and, therefore, our
appraisal of Government's achievements should
be made in that context. Our Government had
to engage itself  on all fronts. Law and
order position eased; the Princely States were
all  integrated and India's unity was forced to a
degree which never existed before. The displaced
persons were settled wherever it was possible
and the task of their rehabilitation is still going on.
The Kashmir problem still remains unsolved.
Our opponents have tried to move heaven and
earth to dislodge us from our rightful position in
relation to Kashmir but have hopelessly failed.

8 P.M.

All their tactics to side-track the real issue
are almost exhausted. It is time that they revert
to the issue of aggression and end this long-
drawn suspense for the good of all concerned.
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There has been a distinct improvement in
the supply position of raw materials, but the
food problem has been a constant headache to
our Government since 1947. Efforts to grow
more food have not yielded sufficient results,
even to set-off the fall in production caused
by the floods and drought in various parts of
the country for the last five and six years in
succession. It seems that now we have turned
the corner. Nature has been kind to us and we
have had fewer areas affected by floods and
drought this year. The opening of the
Government fair price shops, unfairly called
"unfair price shops" by an honourable friend,
has eased the situation to an appreciable
extent. The real trouble now is not so much of
the deficiency of food as of the poverty of the
people and the prevailing high prices.
Increase in production and the
implementation of the Five Year Plan are
bound to solve both of these difficulties to a
great extent.

Side by side with the aforesaid problems,
as well as many others incidental to the
partition of the country and the attainment of
independence, our Government had to
discharge its normal but arduous duties. In
addition to this, the Constitution of India was
being framed, and this required Government's
continued attention. As soon as the pressure
of abnormal difficulties lessened and the
Constitution was given its final shape, the
Government turned its attention to the task of
relieving the people of their distress and
sufferings of long standing and raising their
standard of living.

The Constitution was promulgated in
January 1950 and the task of drawing up a
plan for the economic reconstruction of the
country was soon taken in hand. Priority was
given to the production of foodgrains and to
such schemes as would, directly or indirectly,
help increase the production of food. In case
of those schemes which demanded urgency
and priority, work was started almost
simultane-
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ously with their inclusion in the skeleton of
the draft plan, with the result that by the time
the draft report was ready, work had already
started on a large number of schemes; and at
the time of the publication of the final Report
work was in full swing on many of the
schemes included in the Five Year Plan.

Thus we see that we have kept ourselves up
and doing. In fact, we have stolen a march
over many nations of the world by launching
on schemes of far-reaching consequences for
the development of our country. Im-
provements are already discernible in our
national affairs while we have made a name in
the international field for pursuing the policy
of peace, nonviolence, truth and justice. We
now occupy a place of importance in the
comity of nations and world opinion bears
ample testimony to these achievements of
ours. It is therefore highly regrettable that
anybody here should close his eyes to these
facts.

I would have liked to give a general
idea of the work that is going on all
over the country in the interest of the
common man; but for want of time it
is not possible to do so. Suffice it to

say that whichsoever side we cast
our eyes we find that development
activities are proceeding apace. There

is advance on all fronts. It is our
firm convection thSt we are on the
right path, the path which leads to
prosperity and strSngth.

In conclusion, Sir, 1 submit that these
internal development activities and our
external policies have had nothing but praise,
not only from our own countrymen but also
from foreign nationals. It is an irony of fate
that a few hon. friends in this House and a
small section of people of their way of
thinking outside should regard this dynamic
phase  of our country's  economic
reconstruction as an event of no consequence.
It may be that they are not interested in our
country's march to progress by our own demo-
cratic methods o' peaceful and non-
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[Shri Dharam Das.] violent revolution so
befitting the genius of our country. It may be
due to their borrowed ideologies or perverse
vision or some other cause. But these
constitute only a handful of persons. A great
volume of opinion in this land of ours and the
world outside is eloquent with tributes to our
domestic programmes and externa) policies
and is highly eulogistic of the

[COUNCIL]
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distinguished of our Prime

Minister.

leadership

THE VICE-CHAIRMAN: The discussion
on the Budget will be continued tomorrpw.

The Council then adjourned till
two of the clock on Thursday, the
5th March 1953.



